
105 Written Answer, [19 JULY, 1992] to Questions 106 

Torture/Harassment of Indian 

National in Kuwait 

183. SHRI JOHN F. FERNANDES: 
Will  the  Prime  Minister  be   pleased 
to state: 

(a) whether Government are aware of 
various recent press reports stating that 
Indian nationals in Kuwait, specially 
domestic staff are harassed and tortured and 
such cases are hushed up;  and 

(b) if so, the number of such cases 
which have eome t0 the notice of Indian 
Mission in Kuwait and what remedical 
steps Government have taken to avoide 
recurrence of such inc'dents? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS    
(SHRI    R.   L.     BHATIA): 
(a) Yes Sir. 

(b) Since July 1; 1991; 280 such cases; 
mostly pertaining to domestic staff, have 
come to notice. Of these, 95 had been 
repatriated as of July 6, 190? and 38 still 
await repatriation as of that date. Upon 
representation from the Indian Embassy, 
Kuwait Government has agreed to re-
patriate at their cost domestic staff who 
have sought shelter in the Embassy. A 
centre has also been set up by Kuwait for 
such persons awaiting repatriation. On the 
Indian side, the procedures for emigration 
clearance are designed to prevent to 
exploitation of Indian domestic staff 
abroad. 

 

 

Settlement of Border Dispute with China 

187.  SHRI S.K.T.     RAMACHAN-
DRAN- 

SHRI ARANGIL    SREEDHA-
RAN: 

Will the Prime Minister be pleased to 
state the steps taken to settle the border 
dispute between India and China? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI R. L. BHATIA): Government has 
intensified effprts to find an early, fair, 
reasonable and mutually acceptable solution 
to the boundary question, through peaceful 
negotiations with China. The India-China 
Joint Working Group (JWG) on the 
roundary queston was set up following the 
visit of the then Prime 


